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THE MINISTER OF STATE IN THE
DEPARTMENTS OF SCIENCE AND
TECHNOLOGY, ELECTRONICS AND
ENVIRONMENT AND OCEAN DEVE-
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LOPMENT (SHRI C. P. N. SINGH):
(a) and (b). (1). National Research
Development Corporation of India,
New Delhi.

Part-time

Tenure of the Board

1. Chairman
2. Official Directors:

3. Non-official Directors.

From To

14-11-80 13-11-82
1-10-80 30—9-83

30-9-81 30-9-83

2. Central Electronics Ltd. Sahibabad.

A

Tenure of the Board

Pait-time From To
1. Chairman 20-6-81 19-6-83
2. Official Directors 11-11-8o 10-11-82
3. Non-official Directors 19-3-81 18-3-83

————

There is no subsifiary under tihe
above two Public Sector Undertakings.

(¢) and (d). The policy of the
Govt. is to appoint to the Boards of
public enterprises member of proven
ability having faith in the public sec-
tor from industry, commerce, adminis_
tration etc. No special reservation for
nomination as non-official Directors/
Part-time Directors for Scheduled
Castes/Scheduled Tribes in Public

‘Sector Undertakings has been pres-
<cribed.

Failure of schemes under ftribal sub-
Plan

2167. SHRI BHEEKHABHAI: Will

the Minister of HOME AFFAIRS be
pleased to stafe:

(a) whether it is a fact that sche-
me framed under Tribal Sub-Plan

areas have hopelessly failed to achieve
two fold objectives under tribal Sub-
Plan strategy:

(b) if so whether any review or

assessment will be made by the Gov-
ernment;

(¢) whether Government have con-
stituted any steering committee to re-

view the implementation of the sche-
mes; )

(d) whether any tribal representa-
tives have been included as non-offi-

cilal members in the said commlittee:
and

(e) whether any full-time special

officer of the grade of Joint Secretary
has been appointed to oversee the im-
plementation of the schemes?
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THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI NIHAR RANJAN LASKAR):
(a) No, Sir.

(b) Does not arise. However, re-
views and assessment are continually
made in the context of Annual Flan
exercises, recommendations of the
Commission for Scheduled Castes and
Scheduled Tribes, Commissioner for
Scheduled Castes and Scheduled Tribes
and the Parliamentary Committee on

the welfare of Scheduled Castes and-

Scheduled Tribes.

(c) Though there is no formal com-
mittee appointed for the purpose, the
Home Ministry and the Central Minis-
tries make periodic reviews.

(d) Does not arise. However, T'ribes
Advisory Councils extst in ten states,
ie. Andhra Pradesh, Bihar, Gujarat,
Himachal Pradesh, Madhya Pradesh,
Maharashtra, Orissa, Rajasthan, Tamil
Nadu and West Bengal. These Coun-
cile composed -of a total membership
of 20 has about seventy five per cent
Scheduled Tribe M.L.As as members.
Secondly, fhe concerned States have
constituted state level committeeg to
which Scheduled Tribe representatives
have been nominated.

(e) In the Ministry of Home Affairs,
an officer of the grade of Joint Secre-
tary looks after tribal development
matters including implemental aspects
exclusively.

Functioning of nuclear power station
in India
2168. SHRI NAVIN RAVANI:
SHRI MOTIAN LAL PATEL:
Will the PRIME MINISTER ve plea-

sed to state:

(a) the number and places of nu-
clear power stations functioning in
India;

(b) whether they are functioning

satisfactorily;
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(c) the details of the power genera-
ted in each station; :

(d) whether Govt. are planning to
be self sufficient in Nuclear Power;
and

(e) if so, what steps are being taken
to achieve the goal?

THE MINISTER OF STATE IN THRE
DEPARTMENTS OF SCIENCE AND
TECHNOLOGY, ELECTRONICS AND
ENVIRONMENT AND OCEAN DEVE-
LOPMENT (SHRI C. P. N. SINGH):
(a) The Tarapur Atomic Power Sta-
tion and the Rajasthan Atomic Power
Station are the two operating nuclear
power stations in the country.

(b) Their performance is under cons-
tant review and necessary remedial
action is taken as and when required.

(c) As of June 15, 1982 the Tarapur
Atomic Power Station had generated
over 23000 million units since it began
commercial operation; Unit-1 of the
Rajasthan Atomic Power Station had
generated over 5800 million units and.
Unit-I1 over 600 million units,

(d) and (e). It is the intention of
the Govt. to make the nuclear power

programme as self dependent gs pos-
sible. Even now most of the inputs '
for an atomic power station are indi--
geneous,
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